13.07.2018 J -1 (PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION)

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10:30 AM

1. RFA 112/2012 AMARJEET SINGH ANIL K. KHER,D.R.BHATIA
VS. KULDEEP SINGH AND ANR. NAMITA SHARMA,S.M.CHUG,
NAMRATA ARORA

COURT NO.20
HON'BLE MS. JUSTICE PRATHIBA M SINGH

AT 2:15 PM
1. RFA 212/2017 MAINA DEVI APURB LAL, DALEEP SINGH
VS. RATI RAM & ANR S N GAUTAM, NEHA KAPOOR
ALKA SHARMA
2. RFA 744/2016 PUNEET PRAKASH THAKUR SUMIT,

VS SURESH KUMAR SINGHAL & ANR SANJEEV SINDHWANI,
SIDDHARTH AGGRWAL,
K K AGGARWAL,
SUSHIL K PANDEY,
AAYUSH AGRAWAL

HIGH COURT OF DELHI
12mJULY,2018 REGISTRAR (LISTING)
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13.07.2018

AT 2.30 P.M.

3. 1I.A. 3316/2016
In CS(COMM) 179/2016

FOR PRONOUNCEMENT

COURT NO. 25

HON'BLE MR. JUSTICE RAJIV SAHAT

(ORIGINAL JURISDICTION)

ENDLAW

ENTERTAINMENT NETWORK (INDIA)

LTD
Vs.

HT MEDIA LIMITED
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SANDEEP SETHI, SUDEEP CHATTERJEE,

JAYA MANDELIA, NUPUR LAMBA, NIKHIL
LAL, RAJSHEKHAR RAO, MEGHNA MISHRA,
NAKUL SACHDEVA, ANKIT RAJGARHIA, NAMAN
JOSHI, JULIEN GEORGE
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